RESERVE BANK OF INDIA

www.rbi.org.in
RBI1/2025-26/70
DoR.RET.REC.42/12.07.160/2025-26 July 25, 2025
All Banks,
Madam / Sir,

Inclusion of “Deogiri Nagari Sahakari Bank Ltd., Chhatrapati Sambhajinagar” in the
Second Schedule of the Reserve Bank of India Act, 1934

It is advised that “Deogiri Nagari Sahakari Bank Ltd., Chhatrapati Sambhajinagar” has been
included in the Second Schedule of the Reserve Bank of India Act, 1934 vide Notification
CO.DOR.RAUG.N0.52018/08.02.636/2025-2026 dated June 12, 2025 and published in the
Gazette of India (Part Il - Section 4) dated July 8, 2025.

Yours faithfully,

(Manoranjan Padhy)
Chief General Manager
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